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rent control laws; rationalisation of 
termiral tax rates; resource mobilisa­
tion through commercial and remu­
nerative projects: regular work-study 
of staffing pattern, etc. MCD has 
taken action to implement most of 
the major recommendations. Re- 
gardirg delinking of rateable values 
from rent control laws, the Delhi 
AdmLiistration is seized of the mat­
ter.

[Translation]

New Telephone Connections

*155. SHRI GOVINDA CHAN­
DRA MUNDA: Will the Minister
of COMMUNICATIONS be pleased 
to state:

(a) the number of applicants to 
whom ‘O B.’ number lave been issued 
by the Mahanagar Telephone Nigam 
Limited during the last one year;

(b) whether all of them have been 
provided with telephone connections;

(c) if not, the reasons for the delay; 
and

(d) the time by which they are 
likely to be provided with telephone 
connections?

THE MINISTER OF STATE OF 
THE MINISTRY OF COMMUNI­
CATIONS (SHRI RAJESH PILOT):
(a) The number of applicants to 
whom the OB numbers have been 
issued from 1-7-90 to 30-6-91 is as 
follows: —

Delhi — 66,600

Bombay — 49,614

(b) No. Sir.

(c) While most of the applicants
to whom the Offis have been issued 
have been provided with the tele­
phone connections,, in some areas
telephone connections could not be pro­
vided due to non-availability of cable

pairs. In a few cases telephone 
connections could not be provided 
due to incomplete address, change of 
address, subscriber’s premises not 
being ready, etc.

(d) In all the above cases telephone 
connections will be provided progres­
sively before 31-12-1991.

[English]
Opening o* Departmental Telegraph 

Office at Bhadrak (Orissa)
*157. SHRI ARJUN CHARAN 

SETHI: Will the Minister of
COMMUNICATIONS be pleased to 
state:

(a) whether there have been de­
mand for opening a Departmental 
Telegraph Office at Bhadrak Head 
Post Office in district Balasore of 
Orissa; and

(b) if so, the reasons for not open­
ing the said Office there?

THE MINISTER OF STATE OF 
THE MINISTRY OF COMMUNI­
CATIONS (SHRI RAJESH PILOT):
(a) Yes, Sir.

(b) The current traffic does not 
justify the upgradation of the exist­
ing telegraph office into a Departmen­
tal Telegraph Office, at Bhadrak 
Head Post Office.

Increase in Prices of DMS Ghee and 
Butter

*158. SHRI MADAN LAL KHU- 
RANA: Will the Minister of
AGRICULTURE be pleased to
state:

(a) whether the prices of ghee and 
butter marketed by Demi Milk 
Scheme have been increased;

(b) if so, the details thereof; and

(c) the reasons therefor?
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THE MINISTER OF AGRICUL- (b) and (c) The sale prices cf ghee 
TURE (DR. BALRAM JAKHAR): and butter were revised from
(a) Yes, Sir. 19-3-1991 as under: —

(Rs.lpack)

SL Name of milk product from to
No.

1. GHEE
1 Kg. poly-pack . . . . . . .  76.00 80.00
1 Kg. Tin • . ...................................... 80*00 84-00
2 Kg. Tin . . ............................................................. 159.00 167.00

2. TABLE BUTTER (SALTED)
100 gms........................................................................  7.00 7.50
500 gms. . . . . . . • 34.00 35.00

3. WHITE BUTTER
!)00 gms. . . . . . . • « 3d.00 36.00

The sale prices of DMS ghee and 
butter are fixed periodically based 
on the cost of production and the 
prevailing market prices of similar 
popular brands.

[T ramiation]
Opening of Post Offices and Telephone 

Exchanges In Hilly areas

*159. PROF. PREM DHUMAL: 
Will the Minister of COMMUNICA­
TIONS be pleased to state:

(a) whether the norms for openipg 
of Post Offices, Public Telephone 
Call Offices and Telephone Exchan­
ges in hilly and inaccessible areas 
have been relaxed;

(b) if so, the details thereof: and

(c) if not, the reasons therefor?

THE MINISTER OF STATE OF 
THE MINISTRY OF COMMUNI­
CATIONS (SHRI RAJESH PILOT):
(a) The conditions for opening of 
post offices and public call offices in 
hilly and inaccessible areas have been 
relaxed. However, in the case of 
telephone exchange there is no relaxa­
tion.

(b) Whereas in normal areas mini­
mum population in a group of villa­
ges should be 3000 to be eligible for 
a post office, in hilly areas this has 
been reduced to 500 in a village and 
1000 in a group of villages. Besides 
in hilly areas, there is provision for 
relaxing the normal distance condition 
of 3 Kms. in deserving cases and the 
anticipated income of the office should 
be at least 15% of the cost cf the 
office, as against 334% in normal
rural areas. Public call offices are 
provided at places with population of 
5000 or more in ordinary areas and 
2000 or more in hilly areas on fully 
subsidised basis.

(c) Relaxed norms as stated in the
above column are applicable for 
opening of post offices and for provi­
ding public call offices in hilly and 
inaccessible areas. As for the tele­
phone exchange, it is opened where 
requisite paid demand of 10 appli­
cants is there. Any relaxation in
this regard will have serious finan­
cial implications.


